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CENTRAL ADMINISTRATIVE TRIBUNAL
. PRINCIPAL BENCH. NEW DELMHI.

0.A_N0O.2246/2000
New Delhi. this the 30th dav of Oct.. 2000
HON°BLE MR. S.A.T. RIZVI. MEMBER (A)

Om Prakash. 3/0 $h. Ram Prasad. R/0

217665, DDA Flat. Kalkaii. New Delhi.

. w....Applicant.
{Bv Advocate: None even on 2nd calll v -

VERSUS”

1. Secretarv. Ministrv of Information
& Broadecastinug. Shastri -BRhawan. New
Delhi. -

Z. Chief Controller of Accounts. @&ll

India Radio (Prasar Bharti). Mandi
Mouse ., New Delhi.

x. Ov . Controller of Accounts. PAG.
(IRLAY. Ministrv of Information &
Broadecastina. &th Floor. AGCR.

Blda.. New Delhi.
4. Sr. Accounts Officer (a4Y.  PAD
(IRLAY. Ministrv of Information &
Broadcasting. 5th Floor. AGCR Bld..
tHew Daelhi.
-« «.Respondents

. ORDER (0RAL)

This 0A has been listed todav for admission as a
supplementarv item. The learned counsel for the
applicant. who kKept himself engaged in business in another
Court durinag the better Darf of the dav. had promised to

aooear in this case at 3.00 PM. However. he has failed to

turn up. even on second call.

In the circumstances. the 04 is dismissed in

default and for non-prosecution. No costs.
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{S.A.T. Rizvi) .
Member (A) -
/kedar/




